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producers/exporters conclavo 
be conveved at the UNCTAD 
Preparatory Meeting on Iron Ore 
with every effort being made 
to obtam the support of all 
pxducersj exporters for a com
mon position

<11) In order to facilitate a bet
ter understanding of iron 01 e 
market and m the framework 
of the consultations among the 
member countues of APEF as 
piovjded m the articles (rulefe) 
of the Association, the APEF 
Board was directed to include 
on its agenda as a standing 
it<»m ‘ Consideration of iron ore 
market conditions” Member 
countuts fiven the dis
cretion to include expeit-. m 
their delegation foi discus 10ns 
under this item

Relaxation in Baggage Rules

TJ757 PROF P G MAVALANKAR
SHRI S S LAL
SHRI VIJAY KUMAR 

N PATIL

Will thfc DEPUTY PRIME MINIS
TER AND MINISTER OF FINANCE 
be pleased to state

(a) whether Baggage Rules for 
Inawn and foreign travellers landing 
at atr or sta ports jn the country ire 
being further relaxed 01 are made 
stringent recently, and

(b) if so facts thereof and pui- 
poses thereto’

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI SATISH AGARWAL) (a) 
and (b) No, Sir There is no proposal 
under consideration of the Govern
ment at present for further revision 
of the Baggage Rules

Report on STC

9758 SHRI KUMARI ANANTHAN 
Will the Minister of COMMERCE, 
CIVIL SUPPLIES AND COOPERA 
TION be pleased to state

(a) the mam re<ommendations ot 
the report submitted by the Indian 
Ins1iiu1r* of Management which enqu
ired into the -working of State Trad
ing Corpoiation, and

(1 ) the i<tion taken thereon’

THE MINISTER Or STATE IN 
THF MINISTRY OF COMMFRCE, 
CIVIL SUPPLIES AND COOPFRA- 
TlOK (SHRI ARir BAIG) ti) 
Ibi tnciv t̂ am of the Indian Insti- 
tul of Minagement Ahmedabad has 
rrco"irnond( cl that the role of STC 
should be 'Jifftrcnt fiom the onp ptr- 
iormwl earlici The new role for 
STC 1., as rollows —

CO To undertake a subst intial 
amoutit of actual trading on 
then ovin account including 
buy in? selling stotkmg etc

(jj) To rontinup to manage cana
lised item*, but on a relatively 
smaller scale than m the past

(111) To develop now products and 
markets foi export and initiate 
action to help strengthen and 
expan 1 the supply base and m- 
fiastuictured facilities

(iv) To organise their operations 
m such a way that these asn3t 
m the attainment of socio
economic objectives such as 
price stability increase m em
ployment, stoppage ot exploita
tion by middlemen etc

(v) To organise itself to monitor 
certain specified sectors of eco
nomy on behalf of Gf vt i  
ment as its field agencies in tne 
market place and provide ti
mely feed back for appropriate 
corrective action




